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Step 1: User can apply by clicking on the tab “Apply for License/Registration Fee: Rs.100 to 7500

per year” as shown in the figure below:

Eligibility of your food business

all Eligibil D

@m:& Application @ o h @ How to Apply @ Application Processing @ u

Enter Application Reference No.

Enter Application Reference No.

Enter Captcha Code

Enter Captcha Code
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Step 2: Select the option “Apply for License/Registration”.
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Apply for New License/Registration

Apply For v Apply For
License/Registration o o License/Registration
[Airport/Seaport]
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Step 3: Select the State where the business premise is located and proceed.
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Select Kind of Business

Select the state where premises is locatad for which License/Registration will be obtained. ~ Select State v —

Note: Each location will be issued separate license (except transporter where one license will be issued for all vehicle of a single transporter/ business). In case FBO is having
premise/unit focated in more than one state, FBO has to declare one premise as head office and shall obtain Central License for Head office and separate license for other
location as per eligibility criteria (Central or State License or Registration).

A Food Business Operator (FBO)'s premise shall have only one FSSAl License or Registration on which any number of kind of businesses (KoB) can be
endorsed.

DOCUMENTS REQUIRED ADDITIONAL INFORMATION FSS ACT, 2006 USEFUL LINKS

NEW LICENSE ANNUAL RETURN F$S RULES, 2011 s

:f,ﬁ:f,if:,ﬂf“?f:“ :’:‘):::‘:)/.”"M 22 FSS REGULATIONS FPIVS

MODIFICATION Expoter GAZETTE NOTIFICATION FOOD SAFETY MITRA

FEE STRUCTURE INSPECTION CHECKLIST ADVISORIES/ORDERS
CONDITION OF LICENSE

More Links

Home | Privacy Policy | Disclaimer | Site Map | Refund & Cancelation Policy | Terms & Conditions

Step 4: Select the Kind of Business [KoB] — as applicable. [Read Definitions before making

selection.]

e.g. General manufacturing KoB under “Manufacturer” head. Select appropriate Production
capacity [Deciding criteria between Central License, State License and Registration] and Click on

Proceed.

. £ Type here to search

Select Kind of Business A

Select the state where premises is located for which License/Registration will be obtained.  Delhi v

Note: Each location will

isued separate license (except transporter where one license wil be issued for all vehicle of a single transporter/ business). In case FBO is having
premise/unit located If lll re than one state, F80 has to declare one premise as head office and shall obtain Central License for Head office and separate license for other
focation as per eligibility criteria (Central or State License or Registration).

A Food Business Op [lltor (FBO)'s premise shall have only one FSSAI License or Registration on which any number of kind of businesses (KoB) can be

| endorsed.
Manufacturer  Tade/Retil  Foodsevices QLSO Head office

.

:

H

f conducting food business activities such as storing, wholesaling, retailing, distributing, transporting, food vending agencies, supplying, marketing etc.

Storage (Except Controlled Atmosphere and Cold) ©
Storage (Cold / Refrigerated) )
Storage (Controlied Atmasphere + Cold) =)

Controlled Atmosphere storage s an activity where food products in packed or unpacked condition is stored for further distribution in
controlled atmasphere storage facilities. A controlled atmosphere, generally sed for storage of dry commodities & agricultural
produce in which the concentrations of oxygen, carbon dioxide and nitrogen, as well as the temperature and humidity of a storage

room are regulated.

Oapacity more than 1,000 MT
® Capacity upto 1,000 MT
® fumover up to 12 lakhs/annum

Wholesaler o

Transportation (having a number of specialized vel erated van/ wagon and
> b O  ®
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Step 5: System will assess the Eligibility Criteria. Proceed further by clicking “Click here to apply for
Central/State license for all businesses”.
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View Eligibility

After assessment of kind of Business(s) selected and inputs provided, you are eligible for

SNo Kind of Business License Category

1 Trade/Retail - Storage (Controlled Atmosphere + Cold) Central License

ick here 1o apply for Central License for all businesses

DOCUMENTS REQUIRED ADDITIONAL INFORMATION FSS ACT, 2006 USEFUL LINKS
ELl L FSS RULES, 2011 FaSTaC
FORM D-1/FORM D-2 . Shie 3
RENEWAL OF LICENSE Imparter F55 REGULATIONS S
e Exporter GAZETTE NOTIFICATION O SAFEEY RTRA
= - More Links
FEE STRUCTURE INSPECTION CHECKLIST ADVISORIES/ORDERS
CONDITION OF LICENSE

Home | Privacy Policy | Disclaimer | Site Map | Refund & Cancellation Policy | Terms & Conditions

' 2 Type here to search

Step 6: Fill the business premise related details and click on “Save & Next”
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Food Safety Compliance System
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Fill Application Details

Form "B" : Application for License f license under Act, 2006
& Premises Detail Q Product Selection ©f Communication Details B8 Required Document 2 Payments
Name of Company/Organization®
Address of Premises for which licanse is being applied
Address * State
District * tral v Sub-District * VIL LINE v
Pincode *

GST No.(tf any)

PAN No.(f any)

CIN No.1f any)

W 5 1pe e tosewen
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Step 7: Choose Food Product Category under Product Selection.
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Food Safety Compliance System
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Fill Application Details

& Premises Detail @ Product Selection 5 Communication Details 8 Required Document T Payments
Application Reference No. 10220801103828975 Company Name: aaaaaaassasa
Premises Address: aasaaaaaaaaa, CIVIL LINES, Central, Delhi, 111111
Kind of Business License Category Eligibility
Capacity more than 1,000 MT
°

Save & Add

. type e o searcn

Step 8: After selecting Food Product Category, choose option from 'Ripening chamber is a chamber
used for ripening of fruits through ethylene gas and is equipped with humidity, temperature
regulators, gas leakage monitoring systems and air circulation/ventilation systems, etc.'

Faod Safety Compliance System

Home | About FoSCoS | FSSAI | User Manual | Login-Businesses | Login-Authorities
Fill Application Details

Form "B" : Application for License / Renewal of license under Food Safety and Standards Act, 2006

& Premises Detail Q Product Selection & Communication Details 8 Required Document 2 Payments

Application Reference No. 10220801103828975 Company Name: asassassassa

Premises Address: asasasssasaa, CIVIL LINES, Central, Delhi, 111111

Kind of Business License Category Eligibility

Trade/Retail - Storage (Controlled Atmosphere + Cold) Central License Capacity more than 1,000 MT

Storage (Controlled Atmosphere + Cold) )

S.No. Food Product Category

Delete

Save & Add

‘ £ Type here to searc!
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Step 9: If you want to continue with the application, you are required to create login. Fill the
required details to create the login and then click “submit”.

Confirm Verification Code

Verification code has been sent to Email Id ku

==

Verification code has been sent to 99XXXXXXS3.

457370

03:55

— n

£ Type here to search [e
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Step 10: Login id will be generated for future references and click “ok”.

User Sign Up Successfully

You have registered with FOSCOS and login id created Successfully, Your login id

Note: Once license generated, the license number will be your login 1D

— 3

R Type here 1o search
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Step 11: Then, you will be directed to fill all the details in Form B. After filling up the complete

details, click on “Save & Next”.

DOCUMENTS REQUIRED

ADDITIONAL INFORMATION
RETURN

O = ¢ O - B =

FS5 ACT, 2006 USEFUL LINKS.
FSS RULES, 2011 rosmac

Step 12: Upload all the necessary documents and click on “Save & Next”. Upload ‘NOC from
Manufacturers’ in Other Document Section. In case there are more than one NOC, please merge

and upload as a single docu

x fo

ment.
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Fill Application Details

& Premises Detail @ Product Selection

Kind of Business

SNo.  Document Description

No. 10220711103761326

Eat Right
is- India
a?

Food Sufety o

FoSCoS

er Manual | Login-Businesses | Login-Autharities

02 Communication Details TPayments

License Category Eligibility

More than 2 MT/day. No grains, cereals and pulses milling units

(Max File Size:3M8, Type:pdf, )

Submission Type

o & ®

D -~ H 9
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Scroll down and clik on Save & Next.

sl. No. Document Description Upload Document(s) (Max File Size:3MB, Type:pd jpes,jpg.pg)

Choose File | No file choses

i || e P e || P

DOCUMENTS REQUIRED ADDITIONAL INFORMATION
NEW LICENSE ANNUAL RETURN

FSS ACT, 2006 USEFUL LINKS
FSS RULES, 2011 FoSTaC
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Step 13: Preview the application by clicking on “Preview Application” and proceed further by
paying your fee by clicking “Pay” button.

After successful payment the FoSCoS payment receipt will be generated and application will be
submitted successfully.
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Fill Application Details

& Premises Detail @ Product Selection 0 Communicatian Details W Requied Dacument 2 Payments

Application Reference No. 10220711103761326
Premises Address

Company Name: 330330330333330330392330

Kind of Business License Category Elgibility

Manufacturer - General Manufacturing Central License More than 2 MT/day. Mo grains, cereals and pulses milling units

' £ Type here 10 searc!
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